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The 23" March 2018

So 161 dated 23" March 2018—Transfer of cases from one authority to another
authorities under-sub- section 27 (B) -The authority who have been duly authorised by the State
Government can transfer the cases before the another authority who have also been authorised for
trial of cases under section- 20- (1) of the act by way of notification in official gazette.

In exercise to the power confered under- sub- section 27 (B) of Minimum wages
Act 1948, the Governer of Bihar in pleased to transfer all registered cases of Jahanabad
district in the court of Assistant Labour Commissioner, Dalmianagar under the Minimum
wages Act, 1948 to the court of Assistant Labour Commissioner, Magadh Division,
Gaya and directs that all cases must be disposed according to the rules and within
stipulated time.

(No 5/M.W. 40-08/2018 L & R-1390)
By order of the Government of Bihar,
K. SENTHIL KUMAR,

Addl. Secretary to of Govt. of Bihar.
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